¢l TEM NO. 68 REG STRAR COURT. 2 SECTI ON |

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 868 OF 2006
BEFORE THE REG STRAR SUNI L THOVAS

SHAM @ KI SHOR BHASKARRAO MATKARI Appel I 'ant (s)
VERSUS
STATE OF MAHARSHTRA Respondent ( s)

(Wth appln(s) for permission to file additional docunents
Date: 28/07/2011 Thi s Appeal was called on for hearing today.

For Appell ant(s)
M. Uma Datta, Adv.

For Respondent (s)
Ms. Asha CGopal an Nair, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Ori gi nal records are recei ved. Appel | ant has
al r eady filed addi ti onal docunent s. No pre-hearing
steps. Hence, place the matter before the Hon' ble Court
as per rules.

(Suni |l Thonas)
Regi strar
SB



